MINISTRY OF PETROLEUM & NATURAL GAS
GOVERNMENT OF INDIA
SHASHTRI BHAWAN, NEW DELBI - 110001

APPLICATIONS FOR SELECTION OF MEMBER {(LEGAL), PETROLEUM AND NATURAL
GAS REGULATORY BOARD [Advt. - 02] {Re-advertised),

Nominations/Applications are hereby invited for consideration of the Search
Committee for selection to one post of Member (Legal), Petroleum and Natural Gas
Regulatory Board, The post will fall vacant on 20.03.2020. The advertisement has
been published in Employment News on 16.01.2021.

2. The term of office, the salaries and allowances payablc to and the other terms
and conditions of service of Member, Petroleum and Natural Gas Regulatory Board is
poverned by the PNGRB Act, 2006 and the rules notified thereunder. The Act and the
Rules  notificd  thereunder are also available on  the  website at
http:/ /www.petrolcum.nic.in,

3. Bio-data of those who fullil the qualiflications and not more than 62 years of
age us on 01.03.2021, be sent in the format given below:

i, Name of the Post applied for/ Advertisement No.
ii. {Name of the Applicant

iif,  Father's Name
jv. |Date of Birth
v. JAgeason 01.03.2021
vi, |Address for Communication
vii. (Telephone No. - Landline (with STD code) & Mobile
viii.  IE-mail Address
ix. {Whether application is sent through Proper Channel (Yes/Noj
x. (Present Oecupation/Profession/Service
xi. |Educational Qualifications
Previous Employment/Expecrience Details (enclose details of

A exnerience as per PNGRB Act, 2006)
it JAttach one page write-up of your expectation from the job
4, Last date for receiving applications: 30 days from date of advertisement in the

leading newspapers (Applications received after this dale will not be considered)

5. The applications in the prescribed proforma may be forwarded along with
following documents:-

i.  Special Achievements/Field of Specialization,
ii.  Vigilance Status (VS/IC/P().
i, A statement showing major/minor penalties imposed during the last ten years.
iv. CR dessiers containing CRs for the last ten years. [n case of photocopics of CR
dossiers, every page should be duly attested by an officer not below the rank of
Under Secretary to the Govt. of India.

6. Application received after the closing date or without the APAR/CRs dossier
{or attested photocopies of ACRs) or otherwise found incomplete or not in the
prescribed proforma are liable to be rejected. Officers who apply for the post will not
be allowed to withdraw their candidature subsequently. Advance copies of application
received after the' last date or otherwise found incomplete are liable to be rejected.




7. While forwarding the applications, it may be verified & a certificate may be
furnished to the effect that the particulars furnished by the officer are correct. Tt may
also be confirmed that in the event of selection for appointment, the officer coneerned
will be relieved of his duties.

8. The Search Committee reserves the right to consider persons other than
those nominated or who have applied.

9. Address for sending applications:

Joint Secretary (GP),

Ministry of Petroleum & Natural Gas,
Shastri Bhawan,

New Delhi- 110001,
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) Governnent of India
\‘_j\ e 'V“""Ir) Ministry of Petrolewm and Natural Gas
Shastri Bhawan, New Delhi
Dated: =* February, 2021
To,

The Registrar General,

All High Courts (as per lisi)

Sub: Filling the post of Mcmber (Legal) in Petroleum and Natural Gas Regulatory
Board (PNGRB).

~adam / Sir,

I am direcled to say that one post of Member (Legal) has fell vacant on
20.03.2020 in PNGRB and it has been decided to fill the vacancy by inviting
applications for the post through open advertisement in leading newspapers.
Accordingly, advertisemenl has been published on 16.01.2021 in leading
newspapers including Employment News. Copy of advertisement along with details

ot the vacuncy is enclosed at Annexure.

2. In this regard, it is requested that the vacancy may kindly be given wide
publicity through the websile and Notice-Boards of the High Court.

Yours faithfully,

. | "
-Encl: as above. . jI&I_ "é/g,/'wv]

(Raj Kishore)
Under Secrc_tary to the Gavt. of India
Tel. No. 2338-9464

RAJASTHAN HIGH COURT, JODHPUR

No.EStt.A(ii)/04/2017/ 309 Date : 25702/2021

~ Copy forwarded to following for information and necessary action:-

1. Hon'ble sitting Judges of RHC, Jodhpur through their P.S.
2. Registrar {Admn.), RHCB, Jaipur with the request to circulate it
amongst all the Hon'ble Judges sitting at RHCB, Jaipur through

their P.S.
3. Court Officer, RHC, Jodhpur/RHCB, Jaipur with the direction to affix

it on the notice board.
4. Computer Cell, RHC, Jodhpur to upload it on website of Rajasthan

High Court.

e
Regis { %n.)



o s File No. L-16021/5/2017-GP-I )
Government of India

Ministry of Petroleum and Natural Gas

Shastn Bhﬁ:van, New Delhi
Dated: f§ February, 2021

To,
The Registrar General,
All High Courts {as per list)

Sub: Filling the post of Member (Legal) in Petroleum and Natural Gas Regulatory

Board (PNGRB) - Extension for last date of submission of application.

Madam/ Sir,

I am directed to refer to this Ministry’s letter dated 03.02.2021 (copy
enclosed) regarding the above mentioned subject and to inform that the last of
submission of application for the post of Member (Legal), PNGRB has been extended
by 30 days (from 14.02,2021 to 16.03.2021).

2. In this regard, it is requested to update the same on website and Notice-

Boards of the High Court.

Yours faithfully,
=
61 JL\‘—;ET-;/v'\
(Raj Kishore)
Under Secretary to the Govt. of India
Tel. No. 2338-9464

Encl: as above.



